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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH, PUNE, AT PUNE 

ORIGINAL APPLICATION NO.113 OF 2025 (WZ) 

Life Republic Seven Avenue 

Cooperative Housing Society Ltd.   ...     APPLICANT 

VERSUS 

M/s. Kolte Patil I-Ven            

Townships (Pune) Ltd. and others. … RESPONDENTS

REJOINDER FOR AND ON BEHALF OF 

RESPONDENT NO.1 TO THE 

AFFIDAVIT OF RESPONDENT Nos.3 & 4 

DATED 12TH JANUARY 2026 

MAY IT PLEASE THE HON’BLE TRIBUNAL: 

1. At the outset it is submitted that the Respondent No.1 has filed a

detailed reply dated 9th January 2026. The Respondent No.1 adopts, 

reiterates, affirms all the statements made in the said reply as part and 

parcel of the present rejoinder. Nothing shall be deemed to be admitted 
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by the Respondent No.1 except so far as expressly mentioned herein. 

The present Rejoinder is being filed to the Affidavit filed by the 

Respondent No.3 dated 12th January 2026. 

2. The Respondent No.1 submits that the Respondent No.3 issued a

Warning Notice dated 29th November 2022 was issued to R7 Avenue

Condominium and not upon the Respondent No.1. The Respondent

No.1 further submits that the said notice is not received by the present

Respondent, till date.

3. The Respondent No.1 submits that the present Respondent replied to

the Proposed Directions of 16th January 2024 vide letter dated 26th

March 2024. In the said letter the Respondent No.1 have stated that –

A. The Respondent No.1 obtained the (Consent no. Format l.0/CAC-

CELL/UAN No.0000114614/CR-2202000235), which expired on 

31st March 2022.The Respondent No.1 will apply for renewal of 

consent to operate within a few days. 

B. The Respondent No.1 is operating the STP regularly. 

C. The Respondent No.1 is not disposing any type of effluent outside 

the premises, treated effluent is used for gardening and flushing 

purposes. 
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D. The analysis result of the STP outlet is within the limit as per the 

consent. 

Copy of the Reply letter dated 26th March 2024 is annexed hereto and 

marked as ANNEXURE-R-1. 

4. The Respondent No.1 submits that the present Respondent have

submitted the bank guarantee of Rs 10,00,000 (Rupees Ten Lakhs Only)

as a compliance to the proposed direction dated 19th September 2025

which was issued by the Respondent No.3. The BG UAN No. is MPCB-

BG-0000117504. Copy of Acknowledgement is annexed hereto and

marked as ANNEXURE-R-2.

5. The Respondent No.1 submits that the present Respondent replied to

the Conditional Directions of 19th September 2025 vide letter dated 23rd

September 2025. In the said letter the Respondent No.1 have expressly

stated that –

A. Part Consent to Operate is valid. The Respondent No.1 is in the

process of obtaining renewal of Consent to Operate. 

B. The Respondent No.1 have installed STP of 750 CMD and operating 

and maintaining it regularly. 
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C. Respondent No.1 have already engaging of a agency to study 

feasibility and assessment of STP.  

D. The Respondent No.1 is conducting regular operations and 

maintenance of STP. 

E. Ensuring no sewage is discharged and transported outside of the 

premise. 

F. The Respondent No.1 have already submitted bank guarantee of 

Rs.10,00,000. 

G. The Respondent No.1 have not received the Proposed Directions of 

28th April 2025, hence requesting to re-share the document. 

Copy of the Reply letter dated 23rd September 2025 is annexed hereto 

and marked as ANNEXURE-R-3. 

6. The Respondent No.1 submits that the visit on 19th December 2025 was

conducted by the Respondent No.3 and Respondent No. 5 jointly but

the Visit Report for the same is not served upon the Respondent No.1

till date.

7. The Respondent No.1 submits that the present Respondent replied to

the Show Cause Notice of 12th January 2026 vide letter dated 17th
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February 2026. In the said letter the Respondent No.1 have expressly 

stated that –  

A. The Respondent No.1 have engaged a firm named ‘Assem Urja’ to 

conduct and assess adequacy of 750 CMD STP. 

B.  750 CMD STP is being operated in three shifts. The shifts are 

managed by a dedicated operator with additional supervisor from 

operating agency and Monitor from the Respondent No.1. 

C. A scientific system for sludge handling is fully operational. 

D. To mitigate the odour issue, the Respondent No.1 have installed 

artificial aeration system. 

Copy of the Reply letter dated 17th February 2026 is annexed hereto and 

marked as ANNEXURE-R-4. 

8. The Respondent No.1 submits that the present Respondent had sent a

letter to the Respondent No.4 regarding to request for a visit and carry

out sample collection of the STP. Copy of the letter dated 17 February

2026 is annexed hereto and marked as ANNECXURE-R-5.

9. The Respondent No.1 submits that the Respondent No.1 appointed

College of Engineering Pune (COEP) Technological University, Pune

(COEP Tech) for conducting an interim adequacy report for
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improvements in exiting STP of 750 KLD of the Respondent No.1. The 

COEP Technological University, Pune (COEP Tech) conducted the site 

visit on 16th February 2026. Accordingly, COEP Technological 

University, Pune (COEP Tech) conducted the adequacy tests and 

submitted the report on 20th March 2026. The COEP Technological 

University, Pune (COEP Tech) has recommended certain alterations/ 

changes to be made in the current STP. Copy of an Interim Adequacy 

Report dated 20th March 2026 is annexed hereto and marked 

as ANNEXURE-R-6. 

10. The Respondent No.1 submits that as per recommendations made

suggested by the COEP Technological University, Pune (COEP Tech),

the Respondent No.1 has made following changes-

A. To avoid clogging and ponding of sewage, the University

recommended to provide Bar screen at 45 degrees to 60-degree 

inclination, the said changes have been done and Bar Screen at 60 

degree is completed. 

B. To minimize odour during the collection and transfer of debris, the 

University recommended to provide efficient debris disposal. To 

comply with this recommendation the Respondent No.1 have 
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provided wheel barrow for immediate disposal of debris and to 

reduce odour. 

C. To maintain aerobic condition and to avoid smell, the University 

recommended to provide additional aeration in equalization tank 

and provide additionally required air grid at tank bottom. The 

Respondent No.1 have replaced the diffuser at the time of tank 

cleaning. The Respondent No.1 have replaced   submersible pumps 

and Diffuser which were provided in the Aeration. The Respondent 

No.1 have installed additional aeration tubes in the aeration tank and 

when the Dissolved Oxygen (DO) was checked and it was found as 

per required standards. On 17th March 2026, the Respondent No.1 

have provided 20 Cubic Meter MBBR Media in the both phases. 

The Respondent No.1 have provided proper support to air grid at 

tank bottom. The Respondent No.1 have removed the GI sheets and 

fixed grills for proper air circulation and to minimize the smell. 

D. The COEP TECH- University recommended to check the blower 

capacity for ensuring that there is adequate supply of air. There are 

three numbers. of blowers with capacity of 475 m cubic per hour 

presently at the site, which is in operation. The Respondent No.1 
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have provided acoustic enclosure to keep noise levels within 

acceptable limit.  

E. To achieve required removal efficiency, the COEP TECH University 

recommended to fill the gap of tube settler media to avoid sludge 

escape from gap area; to comply with said recommendation the 

Respondent No.1 have completed the checking and from the 

checking the Respondent No.1 states that there is no gap in tube 

media. 

F. To achieve required removal efficiency, the University 

recommended to provide aeration in treated water tank and check 

oxygen transfer efficiency. For aeration, the Respondent No.1 have 

installed grid at the garden tank and diffuser has been placed at the 

treated flushing tank and separate ozonation system has been 

installed at both treated water tanks. The Respondent No.1 have 

provided wall opening with grills for proper ventilation. 

G. The COEP TECH-University recommended to verify efficiency of 

sand filter and activated carbon filter; in November 2025 the 

Respondent No.1 have replaced sand filter media and carbon filter 

media. 
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H. To measure the inlet sewage flow of STP and flow management, the 

COEP TECH-University recommended the electromagnetic flow 

meter to be installed at the STP. For Phase- I accordingly the 

Respondent No.1 have installed two electromagnetic flow meters 

(first on raw water inlet and second on outlet of activated carbon 

filter.). For Phase- II, the Respondent No.1 have installed two 

electromagnetic flow meters (first on raw water inlet and second on 

outlet of activated carbon filter.) 

I. The Respondent No.1 have provided proper covers at all inspection 

chambers. 

J. For   reduction in the noise levels, all pumps at the STP are 

submersible. 

K. The Respondent No.1 have enhanced the skills of sewage plant 

operators. 

L. The Respondent No.1 have installed proper signages and name 

plates and flow diagrams of the STP at the site. 

M. To reduce noise levels within prescribed limits, the COEP TECH 

University recommended to install acoustic enclosure treatment for 
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the Air blower. The Respondent No.1 is providing the same for air 

blower. 

N. To make the surrounding area pleasant and workable, the 

Respondent No.1 sprays the deodorizing chemicals in the STP 

surrounding areas. 

Copy of the photographs are annexed hereto and marked 

as ANNEXURE-R-7. 

11. The Respondent No.1 submits that the present Respondent No.1 filed

its reply to every Conditional Directions and Proposed Directions

issued by the Respondent No.3. The Respondent No.3 deliberately

suppressed the replies of the Respondent No.1 in its Affidavit. The

Respondent No.3 have suppressed these material facts from this

Hon’ble Tribunal. The Officer of the Respondent No.3 should be

charged for perjury and be penalized for suppression of material facts

under the provisions of Environment Protection Act read with the Jan

Vishwas Act. The Officer of the Respondent No.3 named Mr. Navnath

Awatade publicly had conducted interview and made statements to the

Print Media against the Respondent No.1. Copy of the extract of the

newspaper is annexed hereto and marked as ANNEXURE-R-8.
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12. The Respondent No.1 submits that the present Rejoinder is being filed

by the Respondent No.1 to bring these subsequent developments on 

record. The present rejoinder be considered by the Hon’ble Tribunal for 

adjudication of the present Original Application. 

Place: Pune 

Date: 26th March 2026 

Advocate for the Respondent No.1 
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To, 

The Regional Officer, 

Maharashtra Pollution Control Board, 

Pune. 

REPUBLIC 

Date: - 26.03.2024 

Sub: - Proposed direction under section 33 A of water (Prevention and Control of 

Pollution) Act, 1974, 31 A of Air (Prevention and Control of Pollution) Act, 

1981 & Hazardous and Other Wastes (M & TM) Rules, 2016. 

Ref: - Your letter no. ROP/MPCB/PD/Legal/2401160001. 

Dear Sir, 

We are Mis. Kolte Patil I-VEN Township (Pone) Ltd., Village Jambe, Dist. Pune, 

Maharashtra. 

We are in due receipt of the above-mentioned letter issued by the Regional Officer, 

Maharashtra Pollution Control Board, Pune, Maharashtra, and have noted the contents with the 

due seriousness that it deserves. 

At the outset we wish to submit that, we are very law-abiding people and have the 

policy to obey the laws of the land and especially environmental statues, with letter and spirit. 

Herewith we are submitting pointwise clarification 

1. We have obtained the (Consent no. Formatl .0/CAC-CELL/UAN

No.0000114614/CR-2202000235), which expired on 31/03/2022. We will apply for

renewal of consent to operate within a few days .

2. We are operating STP regularly.

3. We are not disposing of any type of effluent outside the premises, treated effluent used

for gardening and flushing purposes.

4. The analysis result of the STP outlet is within the limit as per the consent (Analysis

report enclosed herewith).

This is for your information. 

Thanking You, 

Creation, not Construction 

KOLTE-PATIL INTEGRATED TOWNSHIPS LIMITED 

CIN: U70102PN2005PLC140660 

Survey No. 74, Marunji 
Hinjewadi- Marunji- Kasarsai Road, 
Taluka Mulshi, Pune411 057, 
Maharashtra. INDIA 
Tel. : +91 (20) 6677 8899 

+91 (20) 6677 8800 
E mail : info@liferepublic.in 
www.liferepublic.in 

ANNEXURE-R-1651



MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/274 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052759

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-1))

Lab code : MPCB/RL-Pune/JVS/23-24/1377

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:43 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.4

2 Suspended Solids ( SS ) 8.0 mg/l

3 Ammonical Nitrogen 2.27 mg/l

4 Biochemical Oxygen Demand (BOD) 7.0 mg/l

5 Chemical Oxygen Demand (COD) 28.0 mg/l
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 0.39 mg/l

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/275 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052760

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-2))

Lab code : MPCB/RL-Pune/JVS/23-24/1370

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:40 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.5 -

2 Suspended Solids ( SS ) 9.0 mg/l -

3 Ammonical Nitrogen 1.66 mg/l -

4 Biochemical Oxygen Demand (BOD) 7.0 mg/l -

5 Chemical Oxygen Demand (COD) 36.0 mg/l -
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 0.21 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/276 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052761

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-3))

Lab code : MPCB/RL-Pune/JVS/23-24/1371

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:40 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.4 -

2 Suspended Solids ( SS ) 10.0 mg/l -

3 Ammonical Nitrogen 1.95 mg/l -

4 Biochemical Oxygen Demand (BOD) 9.0 mg/l -

5 Chemical Oxygen Demand (COD) 48.0 mg/l -
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 0.28 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/277 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052762

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-4))

Lab code : MPCB/RL-Pune/JVS/23-24/1374

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:42 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.4 -

2 Suspended Solids ( SS ) 10.0 mg/l -

3 Ammonical Nitrogen 4.34 mg/l -

4 Biochemical Oxygen Demand (BOD) 8.0 mg/l -

5 Chemical Oxygen Demand (COD) 40.0 mg/l -
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 0.72 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/278 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052763

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-6))

Lab code : MPCB/RL-Pune/JVS/23-24/1375

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:42 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.3 -

2 Suspended Solids ( SS ) 10.0 mg/l -

3 Ammonical Nitrogen 3.66 mg/l -

4 Biochemical Oxygen Demand (BOD) 8.4 mg/l -

5 Chemical Oxygen Demand (COD) 40.0 mg/l -
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 0.59 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/279 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052764

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-7))

Lab code : MPCB/RL-Pune/JVS/23-24/1376

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:43 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.1 -

2 Suspended Solids ( SS ) 9.0 mg/l -

3 Ammonical Nitrogen 2.61 mg/l -

4 Biochemical Oxygen Demand (BOD) 9.0 mg/l -

5 Chemical Oxygen Demand (COD) 44.0 mg/l -
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 0.34 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/281 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052766

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-9))

Lab code : MPCB/RL-Pune/JVS/23-24/1372

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:40 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.4 -

2 Suspended Solids ( SS ) 8.0 mg/l -

3 Ammonical Nitrogen 4.26 mg/l -

4 Biochemical Oxygen Demand (BOD) 7.4 mg/l -

5 Chemical Oxygen Demand (COD) 32.0 mg/l -
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 1.93 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visit us at : http://mpcb.gov.in
mail : sopunelab@mpcb.gov.in

Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 
Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

NABL Certificate No.: Validity

Laboratory MoEF Recognition : Validity

Test Report No.:  MPCB/RL-Pune/JVS/23-24/10/280 Date: 31/10/2023 03:59 PM

Analysis Report-Water (JVS)

Field Sample ID : BR-0052765

Name & Address of the Industry
Kolte Patil I-Ven Township (Pune)Ltd

O21 Building and construction project more than 20,000 sq. m built up area

Sampling Location : STP (STP Outlet (Sector R-16))

Lab code : MPCB/RL-Pune/JVS/23-24/1373

Sampling Method(s) :
Sample Details 
(Water/Air/HW) :

Water

Sampling drawn by (Officer 
name):

FO-Pune II (Shri Sandeep
Manohar Motegaonkar)

Sample Volume Received :

Sample submitted by (Name) :
FO-Pune II (Shri Sandeep
Manohar Motegaonkar)
(SRO-Pune II)

Seal No. : 314

Date of Sample 
Collection.(dd/mm/yyyy) : 

06/10/2023 04:15 PM
Date of Sample receipt to 
Laboratory (dd/mm/yyyy) : 

11/10/2023
05:41 PM

Analysis start Date (dd/mm/yyyy). 
:

11/10/2023 06:12 PM
Analysis end Date 
(dd/mm/yyyy). :

29/10/2023
10:04 AM

Test Report

Sr.No Parameter Results Unit Method Adopted

1 pH 7.8 -

2 Suspended Solids ( SS ) 10.0 mg/l -

3 Ammonical Nitrogen 0.36 mg/l -

4 Biochemical Oxygen Demand (BOD) 6.4 mg/l -

5 Chemical Oxygen Demand (COD) 24.0 mg/l -
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Sr.No Parameter Results Unit Method Adopted

6 Nitrate Nitrogen 0.11 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any): 
Comment for Amended Report:
Remark: - Note: This test report refers only to the sample submitted for the testing. 
Results Compiled by: Dr P D Khadkikar 
Results Approved by: Dr P D Khadkikar 
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
1 . Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
2. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
3. Customer complaint register is available at laboratory.
4. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
5. MU values will be reported on request.

Dr P D Khadkikar
Scientific Officer, 
I/c Regional Laboratory, 
Pune, 

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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M/s. KOLTE PATIL I VEN TOWNSHIPS (PUNE) LTD./CO/UAN No.MPCB-CONSENT-0000177085/Indus-Id.32891
(19-03-2024 10:40:09 pm) /QMS.PO6_F02/00 Page 1 of 7

MAHARASHTRA POLLUTION CONTROL BOARD
Tel: 24010706/24010437
Fax: 24023516
Website: http://mpcb.gov.in
Email: cac-cell@mpcb.gov.in

Kalpataru Point, 2nd and
4th floor, Opp. Cine Planet
Cinema, Near Sion Circle,
Sion (E), Mumbai-400022

Infrastructure/RED/L.S.I
No:- Format1.0/CAC-CELL/UAN No.0000177085/CO/2403001752 Date: 18/03/2024

To,
Kolte-Patil I-Ven Township (Pune) Ltd.,
S. No, 74 & New 86, Village. Jambhe
Marunji, Nere, Tal. Mulshi, Dist. Pune. Your Service is Our Duty

Sub: Grant of 1st Consent to Operate (Part-IX) for Sector- R-7-E & G building
in the “Life Republic” Integrated Township project under Red/LSI
Category.

Ref: 1. Environmental Clearance for proposed enhancement / expansion of
Construction project “Life Republic” accorded by MoEF & CC, GoI vide
letter F. No. 21-75/2020-IA-III, GoI, MoEF & CC (IA.III Section) dtd.
13/01/2021.

2. Consent to Establish for proposed enhancement / expansion of Township
project “Life Republic” accorded by the Board vide Format 1.0/CAC-
CELL/UAN No. 0000104747/CE-2106000617 dtd. 14/06/2021.

3. Environmental Clearance for Expansion of Integrated Township project
‘Life Republic’ vide letter SIA/MH/MIS/71039/2021 dtd. 18/06/2022.

4. Minutes of Consent Appraisal Committee meeting held on 05/03/2024.

Your application NO. MPCB-CONSENT-0000177085
For: Grant of 1st Consent to Operate (Part-IX) under Section 26 of the Water (Prevention &
Control of Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of
Pollution) Act,  1981 and Authorization /  Renewal of  Authorization under Rule 6 of  the
Hazardous  &  Other  Wastes  (Management  &  Transboundry  Movement)  Rules  2016  is
considered and the consent is hereby granted subject to the following terms and conditions
and as detailed in the schedule I,II,III & IV annexed to this order:
1. The 1st Consent to Operate (Part-IX) is granted up to 30/11/2026.
2. The capital investment of the project is Rs.139.63 Cr. (As per C.A Certificate

submitted by industry).
3. The 1st Consent to Operate (Part-IX) is valid for Sector- R-7-E & G building in

the “Life Republic” Integrated Township project named as Kolte-Patil I-Ven
Township (Pune) Ltd., S. No, 74 & New 86, Village. Jambhe Marunji, Nere, Tal.
Mulshi, Dist. Pune on Total Plot Area of 15,81,344.18 SqMtrs for Construction
BUA of 39,023.54 SqMtrs out of Total Construction BUA of 25,00,000 SqMtrs
as per EC granted dated 18/06/2022 including utilities and services
Sr.No Permission Obtained Plot Area (SqMtr) BUA (SqMtr)

1 EC - dtd. 06/09/2007 2225795.00 15838082.00
2 C to E - dtd. 20/11/2015 2225795.00 15838082.00
3 C to R - dtd. 13/03/2020 1628405.50 187665.95

677



M/s. KOLTE PATIL I VEN TOWNSHIPS (PUNE) LTD./CO/UAN No.MPCB-CONSENT-0000177085/Indus-Id.32891
(19-03-2024 10:40:09 pm) /QMS.PO6_F02/00 Page 2 of 7

 

4 C to R - dtd. 23/02/2021 2225795.00 426423.56
5 C to E - dtd. 14/06/2021 1581344.18 1890091.83
6 Revalidation of EC - dtd. 16/12/2014 2225795.00 15838082.00
7 Amended EC - dtd. 24/01/2020 1628405.50 1450972.52
8 EC for Exp - dtd. 13/01/2021 1581344.18 1890091.83
9 EC for Exp - dtd. 18/06/2022 1581344.18 2500000.00

4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:
Sr
No Description Permitted

(in CMD) Standards to Disposal

1. Trade effluent Nil Nil Nil
2. Domestic effluent 221.76 As per

Schedule - I
The  treated  sewage  shall  be
60%  recycled  for  secondary
purposes and remaining shall be
utilized  on  land  for  gardening
and/ or connected to local body
sewer line with water metering
system.

5. Conditions under Air (P& CP) Act, 1981 for air emissions:

Stack No. Description of stack /
source

Number of
Stack

Standards to be
achieved

S-1 DG Set of 125 kVA 01 As per Schedule -II
6. Conditions under Solid Waste Rules, 2016:

Sr
No Type Of Waste Quantity &

UoM Treatment Disposal

1 Bio-degradable Waste 528 Kg/Day OWC followed by
composting facility. Used as Manure.

2 Non-Biodegradable Waste 352 Kg/Day Segregation Handed over to
Auth. vendor.

3 STP Sludge 50 Kg/Day Dewatering Used as Manure.
7. Conditions  under  Hazardous & Other  Wastes  (M & T  M)  Rules  2016 for

Collection, Segregation, Storage, Transportation, Treatment and Disposal of
hazardous waste:

Sr
No Category No. Quantity UoM Treatment Disposal

1 5.1 Used or spent oil 50 Ltr/A Recycle Handed over to Auth.
reprocessor.

8. The Board reserves the right to review, amend, suspend, revoke etc. this consent and
the same shall be binding on the industry.

9. This  consent  should  not  be  construed  as  exemption  from  obtaining  necessary
NOC/permission from any other Government authorities.

10. PP shall operate STP scientifically to achieve the treated domestic effluent standard for
the parameter BOD-10 mg/lit including disinfection facility to the treated sewage.

11. The treated sewage shall  be 60% recycled for  secondary purposes such as toilet
flushing, air-conditioning, cooling tower make up, firefighting etc. and remaining shall
be utilized on land for gardening and/ or connected to local body sewer line with water
metering system.
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M/s. KOLTE PATIL I VEN TOWNSHIPS (PUNE) LTD./CO/UAN No.MPCB-CONSENT-0000177085/Indus-Id.32891
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12. PP shall properly operate organic waste digester along with composting facility/bio-
digester (biogas) for the treatment of wet garbage.

13. PP shall make provision of charging ports for electric vehicles at least 30% of total
available parking slots.

14. PP shall extend the existing BG of Rs. 25 Lacs towards O & M of Pollution Control
Systems and compliance of Consent conditions.

Received Consent fee of -
Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type

1 622029.94 MPCB-DR-21213 08/09/2023 RTGS
 Copy to:

 
1. Regional Officer, MPCB, Pune and Sub-Regional Officer, MPCB, Pune II
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai
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SCHEDULE-I

Terms & conditions for compliance of Water Pollution Control:
1) A] As per your application, you have provided MBBR based Sewage Treatment Plants

(STPs)  of  combined capacity 750 CMD for treatment of domestic effluent of
221.76 CMD.

B] The Applicant shall operate the sewage treatment plant (STP) to treat the sewage
so as to achieve the following standards prescribed by the Board or under EP Act,
1986 and Rules made there under from time to time, whichever is stringent.

 

Sr.No Parameters Limiting concentration not to exceed in mg/l,
except for pH

1 pH 5.5-9.0
2 BOD 10
3 COD 50
4 TSS 20
5 NH4 N 5
6 N-total 10
7 Fecal Coliform less than 100

C] The treated sewage shall be 60% recycled for secondary purposes such as toilet
flushing,  air-conditioning,  cooling  tower  make  up,  firefighting  etc.  and  remaining
shall be utilized on land for gardening and/ or connected to local body sewer line
with water metering system.

2) The Board reserves  its  rights  to  review plans,  specifications  or  other  data  relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for  the  disposal  of  sewage  or  trade  effluent  or  in  connection  with  the  grant  of  any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or and extension
or addition thereto.

3) The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

4) The Applicant shall comply with the provisions of the Water (Prevention &
Control  of  Pollution)  Act,1974 and as  amended,  and other  provisions as
contained in the said act.

Sr.
No. Purpose for water consumed Water consumption

quantity (CMD)
1. Industrial Cooling, spraying in mine pits or boiler feed 0.00
2. Domestic purpose 246.40

3. Processing whereby water gets polluted & pollutants
are easily biodegradable 0.00

4. Processing whereby water gets polluted & pollutants
are not easily biodegradable and are toxic 0.00

5) The  Applicant  shall  provide  Specific  Water  Pollution  control  system  as  per  the
conditions  of  EP  Act,  1986  and  rule  made  there  under  from  time  to  time.
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SCHEDULE-II

Terms & conditions for compliance of Air Pollution Control:
1) As  per  your  application,  you  have  provided  the  Air  pollution  control

(APC)system and erected following stack (s) and to observe the following
fuel pattern-

Stack
No. Source APC System

provided/proposed
Stack

Height(in
mtr)

Type
of

Fuel

Sulphur
Content(in

%)
Pollutant Standard

S-1
DG Set
of 125
kVA

Acoustic Enclosure 2.24
HSD
26

Ltr/Hr
1 Other 12.48

Kg/Day

2) The  applicant  shall  operate  and  maintain  above  mentioned  air  pollution  control
system, so as to achieve the level of pollutants to the following standards.

Total Particular matter Not to exceed 150 mg/Nm3
3) The Applicant shall obtain necessary prior permission for providing additional control

equipment  with  necessary  specifications  and  operation  thereof  or  alteration  or
replacemenalteration well before its life come to an end or erection of new pollution
control equipment.

4) The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

5) Conditions for utilities like Kitchen, Eating Places, Canteens:-
a) The kitchen shall  be  provided  with  exhaust  system chimney with  oil  catcher

connected to chimney through ducting.
b) The toilet shall be provided with exhaust system connected to chimney through

ducting.
c) The air conditioner shall  be vibration proof and the noise shall  not exceed 68

dB(A).
d) The exhaust hot air from A.C. shall be attached to Chimney at least 5 mtrs. higher

than the nearest tallest building through ducting and shall discharge into open air
in such a way that no nuisance is caused to neighbors.
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SCHEDULE-III

Details of Bank Guarantees:

Sr.
No.

Consent(C2E/C
2O/C2R)

Amt of
BG

Imposed
Submission

Period
Purpose

of BG
Compliance

Period
Validity

Date

1 1st Consent to
Operate (Part-IX)

Rs. 25
Lacs

Extension of
existing BG

Towards O
& M of

Pollution
Control
Systems

and
Compliance
of Consent
conditions.

Monthly 31/05/2027

 
** The above Bank Guarantee(s) shall be submitted by the applicant in favour of Regional
Officer  at  the  respective  Regional  Office within  15  days  of  the  date  of  issue  of  Consent.
# Existing BG obtained for above purpose if any may be extended for period of
validity as above.

 BG Forfeiture History

Srno. Consent
(C2E/C2O/C2R)

Amount
of BG

imposed
Submission

Period
Purpose

of BG
Amount of

BG
Forfeiture

Reason of
BG

Forfeiture
NA

 BG Return details

Srno. Consent (C2E/C2O/C2R) BG imposed Purpose of BG Amount of BG
Returned

NA

SCHEDULE-IV

General Conditions:
1 The  applicant  shall  provide  facility  for  collection  of  samples  of  sewage  effluents,  air

emissions and hazardous waste to the Board staff at the terminal or designated points and
shall pay to the Board for the services rendered in this behalf.

2 The  firm shall  strictly  comply  with  the  Water  (P&CP)  Act,  1974,  Air  (P&CP)  Act,1981  and
Environmental  Protection  Act  1986  and  Solid  Waste  Management  Rule  2016,  Noise
(Pollution and Control) Rules, 2000 and E-Waste (Management & Handling Rule 2011.

3 Drainage system shall  be provided for  collection of  sewage effluents.  Terminal  manholes
shall be provided at the end of the collection system with arrangement for measuring the
flow.  No  sewage  shall  be  admitted  in  the  pipes/sewers  downstream  of  the  terminal
manholes.  No  sewage  shall  find  its  way  other  than  in  designed  and  provided  collection
system.

4 Vehicles hired for bringing construction material to the site should be in good condition
and should conform to applicable air and noise emission standards and should be operated
only during non-peak hours.

5 Conditions for D.G. Set
a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by

treating the room acoustically.
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 b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of  insertion  loss  will  be  done  at  different  points  at  0.5  meters  from  acoustic
enclosure/room  and  then  average.

c) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.
g) The applicant should not cause any nuisance in the surrounding area due to operation of

D.G. Set.
h) The  applicant  shall  comply  with  the  notification  of  MoEFCC,  India  on  Environment

(Protection)  second  Amendment  Rules  vide  GSR  371(E)  dated  17.05.2002  and  its
amendments regarding noise limit for generator sets run with diesel.

6 Solid Waste – The applicant shall provide onsite municipal solid waste processing system &
shall comply with Solid Waste Management Rule 2016 & E-Waste (M & H) Rule 2011.

7 Affidavit  undertaking  in  respect  of  no  change  in  the  status  of  consent  conditions  and
compliance of the consent conditions the draft can be downloaded from the official web site
of the MPCB.

8 Applicant  shall  submit  official  e-mail  address  and any change will  be duly  informed to  the
MPCB.

9 The treated sewage shall be disinfected using suitable disinfection method.
10 The firm shall submit to this office, the 30th day of September every year, the environment

statement report for the financial year ending 31st march in the prescribed Form-V as per
the provision of rule 14 of the Environmental (Protection) Second Amended rule 1992.

11 The applicant shall make an application for renewal of the consent at least 60 days before
date of the expiry of the consent.

This certificate is digitally & electronically signed.

683



684



685



686



687



688



689



690



691



692



693



694



695



696



697



698



699



700



701



702



Bank Guarantee

BG UAN
NUMBER:

MPCB-BG-0000000216

Industry
Name:

Life Republic Industry
Address:

2nd floor,
City point,
Dhole Patil
Road, Pune

RO Region: RO-Pune SRO
Region:

SRO-Pune
II

BG
Obtained
for:

CONSENT BG for:
Operate

Consent
No:

Format 1.0/BO/CAC-Cell/EIC-
PN-24714-13/O(part)/CAC-14589, dated 19/11/2015

Consent
Date:

19-11-2015 Consent
Validity
Date:

31-01-2017

Conditions: Towards O & M of pollution control system. Compliance
period:

31-01-2017 BG No: 0696616BG0000709 Amount: 1000000

Bank: State Bank Of India BG
submission
Date:

25-01-2017 BG
expiry
Date:

06-11-2021

Note: You have been directed to submit original bank guarantee along with this acknowledge letter to concerned
regional office.
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